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HIGH COURT FOR THE STATE OF TELANGANA
AT HYDERABAD

(Special Original Jurisdiction)

THURSDAY, THE FIFTH DAY OF SEPTEMBER
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRI JUSTICE J. SREENIVAS RAO

WRIT PETITION NO: 2454 OF 2017

Between:

Badri Vaijanth, S/o B.Subhash, Aged about 39 Yrs, Occ;nil, Rl/o H.No.5-1-87,
Shanti Nagar, Zaheerabad.

....PETITIONER

AND

1. The Union of lndia, Rep. by its Secretary (Ministry of Finance), New Delhi.

2. The lnsolvency and Bankuptcy Board of lndia, New Delhi, rep. by its
Chairperson.

3. Debt Recovery Tribunal Triveni, Complex, 5th Floor, Abids, Hyderabad Rep.
by its Registrar.

4. Gopal, S/o Not Known to Petitioner, Aged about 50 years, Occ Govt Teacher,
R/o C/o Shanthiniketan School, Rachannapet, Near Rammandir , Zahirabad.

5. P.Narsimha Reddy, S/o P.Ram reddy, Aged about 40 years, Occ Finance
and chit Business , Fl/o Shanthi Ngar, Zahirabad , Town and Mandal ,

Sangareddy Dist.( lssued One Blank Cheque).

6. Kashinath Patil, S/o Not Known to Petitioner, Aged 55 years, Occ Pvt
Financier and chit Business , Rl/o Golbal Finance , Muncipal Complex
,Zahirabad d Town and Dist Sangareddy.

7. Venkateshwara Finanace, Rep By lts Manager S/o Not Known to Petitioner ,

Aged about 40 yrs., Occ Manager ,Bhavanimandir Road , Zahirabad Town ,

Sangareddy Dist.(lssued S.B.H sank Cheque Bearing No '103)

8. Shivraj Patil, S/o Not Known to Petitioner Aged 55 yrs. Occ Daily Finance
Business Rl/o Ramnareddy Complex, Beside Girls High School , Zahirabad
Town and Mandal Sangareddy District.

9. Kishore Kulkarni, S/o Not Known To Petitioner, Aged 50 Years Occ Pvt
Financier and Chit Buisness Rl/o 0/0 N/laster tt4ind. College ,Pallod Complex ,

Zahtabad Town and lvlandal , Sangareddy District.



<'' 2-

1 0. B.Lalmaiah, ri/o Known to petitio_ner Aged iB Occ Daily Finarrce Business
Rl/o C/o Srikalth Traders^, Near Girts Hlgir SCf,ooi,2;hi, d; :S;d;il;yDist,Telangana.(issued Blank Cheque)

11. Pravin Kumar, S/ o Not Known to petitioner Aged 38 years Oc;c FinanceBusiness Rl/o C/o ,Zahirabad Town anO lztinOZt Sanagreddy ilist - --
,Telanagana.(lssued Blank Cheque)

'12. Srinivas, s/o r{ot Known to petitioner Aged 45 occ Finance BLrisness Rl/o c/oNandini ice cream A.p.H.B.Colony ,Zatr-iraOaO io*n and Mandal ,Sangareddy E)ist ,Telanagana. (isiued AhnkbhLAr" )
13. Devraj,.STo Not Known to_petitio^1er-Aged 48 years Occ Cloth Business Rt/oC/o K.N Syntex Ltd .4._6_1t*treZ, znditooi, A-nirpam IV;;;i";, FAffi;;;,Secunderabarl.

'l4 ghandra-shekar, s/o) Not.Known to petitioner. Aged 39 years occ Business
Yo 9lg Basap,pa Shioe Mart I,rear opCo po;i oil" , Zahirab;rd Town andManda l.

15. B.Nagaiah, S/o Not Kno^wn_to petitioner Aged 5g years Occ FinanceBusiness R/o ()/a 3-89/3, Sangareddy roVun anO N/r"drl ;;; b[i]issueOH D.F.0 Btank Cheque Bearing"No Oobrzg,ootiS0,O0Ol3i)-
16' Ram-ulu' sio Not Known to.p^etjtioner Aged 40 years occ Finarrce BusinessR,o C/o Srinivzrs Reddv_, M.R.f Compa"ny SrO"Jniup"t .Sangu.eddy Disi"".(One Cheque H D.F.0'Bearing r.{o O00ilZj""-" "

'l 7. Jamgi Nag_araj s/o Not Known to petitioner , Aged 45 years .C,cc FinanceB_usiness R,o l-i.No 2_9 ,lr/ahindra cotonv ,2iniii'ord town anc N/;;;;] 
*

,Sangareddy District.

18. V sandip, s/o\/.Bakkaiah, Aged 44 occ Finaance ,RJo Kuncharam Vi aoe,chinchoti rq ,(iutberoa Dist karnataki-.(tr;;;; d;H iif."i.ffi,i uffi;"Bering No -000117) "

l9 Pandari, s/o Not Known topetitioner Aged 46 occ Frnance Bui:;ness Fro c/o1-lNo 5-98i3, Aryanagar, Zahirabad i5il u;Ji;noar Saffiiejj; bt;-,"
20 chandrakanth, s/o Not Known To petitioner, Aged 40 occ Frnarce Buisness

y,&,?18 r,o", rr,4inds cottese , z,nrcirio ib*i,lrd-M-rrd;i, s;ft;&U""
21 .Viiay, S/o Not Known to pe{ioner, Aged 35 Rtio Cio Anand Masala ,oppBhavani l\rlandir , Muncipal Compfex Zaniia-OaOl 

"'"
22 Nagqraj,-S/o Nc't Known-To petitioner, Aged 34 years occ Finance BusinessR/o c/o sri Bhaoavathi Finance corpoiaiion 

"er"k-'3iou Venkateshwarasho ppin g. tVr a il, ]za rr i raoao. iow. *i -n 
ri 

"i 
r i lrLl""d two H. D. t:. c c H Ee u E Sbearing No s 00006,00007) -

23'Kishore Larwani, s/o NotKnown To petitioner, Aged 48 years occ BusinessRr/o C/o K.N Svntex Ltd 4_6_178t t-a2,2;rJFbor, Xilp", ManS.on , pAN
Bazar , Secunderabad .

24. Mahender Godke. S/a lVanik rao_Godke Aged 5.1 years Occ Zerc Chits andZero Finance Brsiness ny" cio-erJr SiJu'e";;*";h*rra statu,3 , Dattaoirico to ny, Za h i. ra b r d. ( I ssued u. o. r. C. a a n I a-r;;i'bh 
"q 

r; B;,il M;6.66ts5,000066,000067)

l
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25. Pundalikappa, S/o Not Known to petitioner Aged 50 years Occ Zeri Chit
Busirtess RU.o c/o Prakash Steer ,Hanuraan frandir Road ,zahiraoal iown
91!landa! ,Medak Dist,T.S.(tssued H.D F.0 aranrcneqle e";;rg i,6"'
1635,1636,)

26.Raju, s/o Not Known to petitioner Aged 40 years occ Rl/o c/o Tractor showRoom ,Zahirabad Nlandal ,sangaredidy Dist,Telangana .

2T.chandraiah, S/o Not Known to petitioner Aged 55.occ Finance Business Rl/o
C/o Ambica Sound ,Rachannapet ,Zahirabaid town and frlandaf ,Medif-- 

" -
Dist,Telangana.

28.Guddu, S/o Not Known to ?e_titiglel ,Aged 45 years Occ Cloth Buisness ,Rl/oC/o Paramount textiles ,3-4-224, KailasF lMarket ,secunderabad.
29.Sailesh, 9o Not Known to petitionerAged 4g occ cloth Business Rl/o c/o

Prakash rextires, 3-4-239, 1 st froor, Malhankari Monda mi[i" tilistreei,-
Secunderabad, Telanagana.

30.R.Sanjay Kumar, S/o Not Known To petitionerAqed 45 years Occ Cloth
Business Rt/o C/o [Muni S u-v.rat Complex ,phase li, Buitding f.f o f-i,Caf a ruo
208,Anjur fata , Bewandi ,Mumbai

31. tt/ Sanjay Kumar, S/o Not Known To petitioner Aqed 46 years Occ Cloth
Business No Cla f\rluni Suvrat Complex ,phase lii ,Building A ,ZnO looi ,CufuNo 206,AnJur fata Bewandi lr,4umbai

32. Bhavani Tgxtilgs, S/o Not Known To petitioner Aged 45 years Occ Cloth
Business Rr/o c/o Bhavani rextiles ,shop No g6 krishnaveni wrrore iale crotr
lVarket,Punja Center,Vijaywada

33. Prigal Textiles, S/o Not Known To petitioner Aqed 45 years Occ Cloth
B-ysiness Rl/o C/a Prigal Textiles ,lt 33,V.S.Lan"e , ruear Ganesnlempie
,Chickpet Cross Banglore

34. Paramount.Fashions, S/o Not Known To petitioner Aged 45 years occ cloth
Business Rio C/o Paramount Fashions,.l gth 3 rd crosi ,4th floor ,H.SrOOiif,'
Road,opp V.T Residency Hotel ,Banglore

35. Ravi Kumar, s/o Not Known To petitioneer Aged 45 occ croth Business Rio
C/o Amar Textiles Secunderabad.

36. Laxminaraygn_Baiaj, S/o Not Known To petitioner Aged 45 Occ Cloth
Business R/o Pushva Tcxtiles 1.0-1.-5l1 ,Deepthi Apa"rtments,S_S,opp Canara
Bank, Nehru Nagar, Secunderabad.

37.Vimal, S/o Not Known To Petitioner Aged 45 Occ Cloth Business R/o C/o
Rajdeep Textiles 'l0S,dadi seth agiary-lane ,3rd Floor Kalbadevi Road 

- -
,Bewandi ,Mumbai.

38.Global Garments,, s/o Not Known To petitionerAged 45 occ cloth Business
Rl/o Global carments 101,32 bhatti Bhavan ,near Fitima oevi rngiisrl high---
schoolipuspa colony ,manchubai road ,Malad ,mumbai. "

39. Saibanna, S/o Not Known To Petitioneer Aged 45 Occ Cloth Business Rf o
Chandra Textiles ,4-8-269,rajalingam buildi-ng ,behind ram tvtinOii ,Cowf iguOa
,Hyderabad.

40.Arvind Fabricks, S/o Not Known To petitioner Aged 45 occ cloth Business
Fl/o Arvind Fabricks l-3-9, raghava reddy road Miha nthipuram,Vi;ayiwaOi,

t'



41. Raju, S/o Nol Known To Petitioner Aged 45 Occ Cloth Business Rio Cia
Likitha Silk H,ruse ,1 'l-660,Sale street ,Dharmavaram,Ananthpur Dist.

42.wollen Fabricks, s/o Not Known To petitioner Aged 45 occ cloth Business
Rio wollen Fabricks 2-4-149and 150 Nailagutta Ramgopar pet ,secundrabad

43. Pring Fashions Ltd, Rep by its Manager occ Business, R/o 33.1_35,
Rastrpathi Rcad, Tankuku, W.G.District.

44.Bavana Textiles, Ltd Rep By manager, Occ Business No 24Ot2.3rd Floor
,R.T Street ,Banglore.

45- (Personal Loan) Sriram City Union Finance Limited, Zaheerabad Branch,
Sanga Reddy District Account No. 2HRBDpL1608310006.

.....RESPONDENTS

Petition Under Article 226 of the constitution of lndia pra ying that in the
circumstances stated in the affidavit filed therewith, the High court may be
pleased to o issue :r writ, order or direction more particularly one in the nature of
writ of ltriandamus declaring the action of the 3rd respondent ir not receiving
petitioner application for insolvency resolution process under the provisions of the
lnsolvency and Bar kruptcy code, 2016 as being arbitrary and unconstitutionar
and to consequenl,y direct the respondents receive the apprication of the
petitioner under section 94 of the lnsolvency Resolution profesS/onal to rnitiate
the lnsolvency Resolution process of the petitioner.

l.A.NO:1 OF 2017 (WPMP.NO:2877 oF 20171

Petition Unde. section 151 cpc praying that in the circumstances stated in
the affidavit filed in support of the petition, the High court may be pleased to
issue interim directrcns of any regal action or proceedings pending or proposed to
be initiated by the respondent Nos. 4 to 45 in respect of the all debts of the
petitioner as mentioned in apprication for insorvency resorution }:rocess of the
petitioner under section 94 of the lnsolvency and Bankruptcy code, 2016,
pending disposal of the writ petition.

Counsel for the Petitioner : SRI DASARI KRISHNA REDDy

lgynget forthe Respondent Nos.1 & 2 : SRt GAD| PRAVEEN KUMAR, DEpUry
SOLICITOR GENERAL OF INDIA

Counsel for the Respondent Nos.3 to 45 : -
The Court made the following ORDER



,/rl

THE HON'BLE THE CHIEF JUSTICE ALOK ARADHE

AI{D

THE HON'BLE SRI JUSTICE J.SREENTVAS RAO

WRIT PETITION No.2454 of 2OL7

ORDER: (Per tLe Hon'ble tlrc Chief Justice Atok Arodhe)

Mr. Dasari Krishna Reddy, learned counsel for the

petitioner.

2. Learned counsel for the petitioner seeks leave of

this Court to withdraw the writ petition.

3. The writ petition is, therefore, dismissed as

withdrawn

Miscellaleous applications pending, if any, shall

stand closed. However, there shall be no order as to costs.

SD/- K. VENKAIAH
ASSISTANT REGIS R
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HIGH COURT

DATED:0510912024
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ORDER

WP.No.2454 of 2017

DISMISSING THE W.P

AS WITHDRAWN WITHOUT COSTS.
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